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CENTRAL ADMIN ISTRATIVE TRIBUNAL
CALCUTTA BENCH

NG. ﬂeA.232 of 1996
0.A.920 of 1996

Date of Order 3 18.10.1996
Presant : Hon'ble Mr.Justice A.K.Chatterjess Vice~Chairman.
Hon'ble Mr.M.S.Mkharjees Administrative Masber.

MAHENDRA THEENG
VS.

UNION OF INDIA & GRS,

fFor the applicant 3 Nens

For the respondants: Mr.Sanjiv Misrar counsel. § For Res.Ne.2
) Mo.h,ukharjeer counsel.

QRDER

None appears for t\;oe applicant. M.S5anjdv m”a,' id. '
counselr leading Ms.A.Mukhaerjear appears on behalf q‘f" respondsnt
ne.2. None is present for the U.0, I, Howaver, a coa;ﬁupica'ti-dit‘ '
has been received fr'om the epplicant himself stating that his

grievances have besn redressed and he is not Mtérestod in

‘procead ing further with the casa.

2. In the circumstances» ©8.A,920 of 1996 and M.,A.232 of

.1996 are disposed of ag not pressed..‘
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(M. S. Mukharjes) - (A.K.Chattarjes)
Admin istrative Mmbear ice~Chairman



